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Shri S. K. Patil: When do you take
the vote?

Mr. Speaker: Tomorrow morning, 1
think,

Shri Tyagi: The debate has been
closcd. It is only voting.

Mr. Speaker: Yes. It is voting that
has to take place.

Committee

Shri S. M. Banerjee: No, no; the
debate on the general discussion has
concluded.

Mr. Speaker: Whatever the stage is,
from here we start tomorrow. That
is all right.

BUSINESS ADVISORY COMMITTER
SixTE REPORT
Shri Rane (Buldana): Sir, I beg to

present the Sixth Report of the Busi-
ness Advisory Committee.

Mr. Speaker: The House will now
stand adjourned till 11 am to-
Mmorrow.

18-41 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on  Tuesday,
September 4, 1962/Bhadrg 13, 1884
(Saka),



